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Torar 529.004 333,890

BPO in rural areas

2007. KUMARI SELJA: Will the Minister of ELECTRONICS AND INFORMATION
TECHNOLOGY be pleased to state:

{a) the details of employment generated through Business Process Outsourcing

{BPO) operations in rural areas during the last two years;

{b) whether Government is considering to implement it in all the rural areas of

the country, if so, the details thereof, and

{c)y whether the State of Haryana has also been benefited by this scheme, if so,
the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI S. S. AHLUWALIA): (a) The BPO/BPM sector
accounts for a total employment of 11.52 lakh out of the total employment of 39,68 000
m IT BPO/BPM Sector in FY 2017-18, an increase of about 6% from 10.86 lakhs in Y
2016-17.

The Government has launched India BPO Promotion Scheme (IBPS) and North
East BPO Promotion Scheme (NEBPS) under Digital India programme with the aim to
ncentivize setting up of BPO/BPM operations across the country, particularly in small
town/cities including rural areas, to create employment opportunities, promote dispersal

of the industry, and tap local infrastructure and talent pool.

Till now, nearly 120 BPO/ITeS units are operational under these schemes providing

direct employment to over 15,000 persons.

{by Madam, the schemes cover all the regions of the country. However, to
promote BPO/BPM in small town/cities including rural areas, the metropolitan cities
{Bengaluru, Chennai, Hyderabad, Kolkata, Mumbai, NCR and Pune) are excluded from
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these schemes. Further, special incentives are provided to the umits for setting up
operations at locations other than the respective State Capitals, promoting local

entrepreneurs and employment to women and especially abled.

()  Yes, Madam. A total of 300 seats to 4 Units, a 25-seat Unit in Ambala and
three Units for a total of 275 seats in Panchkula, have been approved in Haryana under

the IBPS scheme.
Tapping of citizen's WhatsApp messages by Government

2008. SHRI RIPUN BORA: Will the Minister of ELECTRONICS AND
INFORMATION TECHNOLOGY be pleased to state:

() whether 1t 1s a fact that Government plans to tap citizen's WhatsApp

messages;
(b) if so, the reasons therefor;

(c) whether tapping of personal and private data is allowed under the Universal

Declaration of Human Rights (1948); and

(d) ifso, the details of Government plan and if not, then how Government would

monitor online data or take it under surveillance?

THE MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI S. S. AHLUWALIA): (a) and (b) No, Sir.

(c) Article 29(2) of United Nations Universal Declaration of Human Rights 1948
states that "In the exercise of his rights and freedoms, everyone shall be subject only
to such limitations as are determined by law solely for the purpose of securing due
recognition and respect for the rights and freedoms of others and of meeting the just

requirements of morality, public order and the general welfare in a democratic society."

(d) Section 69 of the Information Technology Act, 2000 empowers Government
to issue direction for interception or monitoring or decryption of information generated,
transmitted, received, stored or hosted in any Computer Resource in the interest of:
(1) sovereignty and integrity of India, (11} defence of India, (i1} security of the State,
(1v) friendly relations with foreign States, or {(v) public order, or {(vi) for preventing
incitement to the commission of any cognizable offence relating to above or (vi1) for

investigation of any offence.



